01.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: * PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MoDE, 1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
83 W.P.(C)-3620/2025 SALMAN AHMAD AND ORS RAJIV AGARWAL
CM APPL. 16906/2025 V/s GOVT OF NCT OF DELHI LABOUR DEPARTMENT AND
CM APPL. 16907/2025 ANR

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)

SANTOSH KUMAR TRIPATHI, SHIVNATH(STANDINGCOUNSELGNCTD@GMAIL.COM,
ADV.SHIVNATH@GMAIL.COM)(9868250806)(RESPONDENT)

DEEPTI GUPTA, AK. SHARMA, SANJAY PRAKASH(DEEPTI.GUPTA@ICSIL.IN,
AK.SHARMA@ICSIL.IN, SANJAY.PRAKASH@ICSIL.IN)(0)(RESPONDENT)
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01.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 31
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR*
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?7

ITEM
NUMBER

FOR DIRECTION ON OFFICE NOTE

48 CRL.M.C.-3432/1997(Disposed off case) HARBANS KAUR DHANANIJAY KR.
V/s STATE SINGH, ST. COUNSEL

CASE NUMBER PARTY NAME ADVOCATE NAME  OTHER INFORMATION

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)
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01.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 27
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

ITEM

NUMBER  CASE NUMBER PARTY NAME ADVOCATE NAME
AFTER NOTICE MISC. MATTERS
84 CRL.L.P.-358/2022 BHARAT BHUSHAN SANJEEV MAHAJAN,
CRL.M.A. 14263/2022 V/s PRITIKA FASIONS PVT LTD AND ORS. SANJEEV MAHAJAN
CRL.M.A. 376/2025
CRL.M.A. 377/2025
CRL.M.A. 378/2025
WITH CRL.L.P. 359/2022
CRL.L.P. 360/2022
CRL.L.P. 362/2022
OTHER DETAILS OF ADVOCATES:
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
SHRI PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
SHRI AMIT SARUP(SARUPAMIT@GMAIL.COM)()(RESPONDENT)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
85 CRL.L.P.-359/2022 BHARAT BHUSHAN SANJEEV MAHAJAN,
CRL.M.A. 14265/2022 V/s PRITIKA FASIONS PVT LTD SANJEEV MAHAJAN
CRL.M.A. 379/2025
CRL.M.A. 380/2025
CRL.M.A. 381/2025
OTHER DETAILS OF ADVOCATES:
SHRI BHARAT BHUSHAN(DEEPAK_STORES@YAHOO.CO.IN)()(PETITIONER)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SANJEEC MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SHRI PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
M/S PRITIKA FASHION PVT LTD(SARUPAMIT@GMAIL.COM)()(RESPONDENT)
PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
SHRI AMIT SARUP(SARUPAMIT@GMAIL.COM)()(RESPONDENT)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
VIVEK LUTHRA (ADVOCATE.VIVEKLUTHRA@GMAIL.COM)(0)(RESPONDENT)
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
86 CRL.L.P.-360/2022 DESH DEEPAK GUPTA SANJEEV MAHAJAN
CRL.M.A. 14304/2022 V/s PRITIKA FASIONS PVT LTD
WITH CRL.L.P. 362/2022
OTHER DETAILS OF ADVOCATES:
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SHRI DESH DEEPAK GUPTA(DEEPAK_STORES@YAHOO.CO.IN)()(PETITIONER)
SHRI PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
SHRI AMIT SARUP(SARUPAMIT@GMAIL.COM)()(RESPONDENT)
87 CRL.L.P.-362/2022 DESH DEEPAK GUPTA SANJEEV MAHAJAN
CRL.M.A. 14370/2022 V/s PRITIKA FASIONS PVT LTD
OTHER DETAILS OF ADVOCATES:
SANJEEV MAHAJAN(SANJEEVMAHAJAN11@GMAIL.COM)(9811156437)(PETITIONER)
SHRI PRADEEP SACHDEVA(ADVO.VIVEKLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)
SHRI AMIT SARUP(SARUPAMIT@GMAIL.COM)()(RESPONDENT)
HIGH COURT OF DELHI REGISTRAR(LISTING)
29.03.2025.

OTHER INFORMATION
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